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resulting in rise in the country’s pay-
ment to foreign chips at a time when
Indian ships are unable 1o find enough
cargo to il their holds; and

(b) it ®mo0, Government’s reaction
thereto and steps proposed to be
taken in the matter.

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H M. TRIVEDI):
(a) There is evidence to indicate that
some foreign non-Conference Ship-
ping Iineg are operating their vessels
in India's overseas trade in which
Indian Lines have been operating
as pembe. ., of Conferences and Joint
Slupping Services.

{b) Government is considering
measures for protecting the interests
of Indian Shipping in India’s over-
seas trade. )

Central Booking Agency to Rebiace
Freight Brokerg

*519, SHRI Y. ESWARA REDDY-
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government have a
proposal under consideration to set
up a central booking agency for re-
placing freight brokers; and

(b) if so, the facts thereof and the
steps being taken in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H. M. TRIVEDI):
(a) and (b). Government are at pre-
sent studying the present freight ar-
rangements and the possible role
that a Central booking agency will
have for the maximum utilisation of
available shipping space in Indian
fiag ships for more efficient carriage
of Indis's overseas trade. As the study

" i# in x preliminary stage the question
2 mwpiying detsils dves not arise.

W -3 :

Alumins Plast m Sarguia

2426. SHRI RANABAHADUR
SINGH: Will the Minister of STEEL
AND MINES be pleased to state:

(a) whether the feasibility report
for the establishment of gn Alumina
Plant, based on the deposits of main-
put in Serguja District is ready; and

(b) it s0, when ig the project likely
to be ready?

THE DEPUTY MINISTER IN
THE MINISTRY OF STEEL AND
MINES (SHRI SUKHDEV PRASAD):
(a) and (b). Yes, Sir The feambility
report is under examination.

Sale of sub-standarg goggles

2427 SHRI VASANT SATHE: will
the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state:

(a) whether the National Society
for Prevention of Blindness has
drawn the attention of Government
to the mcreasing sale of sub-standard
goggles; and

(b) it so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A, K M.
ISHAQUE): (a) Yes.

(b) The Government lre seized of
this roblem and wil examine steps
necessary to be taken in this regard.

Assam National Highways

2428, SHRI NOORUL HUDA: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) how many National Highways
are there in the State of Assam;

(b) whether the Central Govern-
ment's attention has been drawn to
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the state of diarepair ahd precurious
condition of the Highway
Goalpara District of Assam with the
State 6f West Bengal; and

(¢) whether adequate measures
have been taken to keep and main-
tain these Highways in good order?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI DALBIR
SINGH): (a) There are seven Na-
tional Highways in Assam.

(b) and (c). There are two Na-
tional Highways viz. 31 and 31B in
the Goalpara District of Assam bord-
ering West Bengal. The following
stepg have been taken to improve the
condition of these National High-
WRY S

(i) Flood damage repair esti-
mates costing Rs. 43.50 lakhs
were sanctioned in 1975 and
the work is in full swing.

(ii) The proposal for the recons-
truction of Gangadhar Bridge
with guide bund and approa-
ches on National Highway 31
at an estimated cost of Rs.
465.00 lakhs has been agreed
to. The estimate for Bridge,
Guide Bund and Land Ac-
quisition for approaches at a
cost of Rs, 297.756 lakhs has
already been sanctioned. The
estimate for construction of
approaches is under ecrutiny
and the sanction is expected
10 be issued ghortly.

~ (iii) Improvement works costing
i Rs. 70 lakhs have been sanc-
tioned for National Highways
81 and 81B in Goalpara Dis-
trict and the works are in
variong stages of construc-
tion.

(iv) In addition to the above im-
provement works, fund, are
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also allotted to the State
Government esch year for
normal maintenance and re-
peair, yenewalg etc. in aceor-
dance with the prescribed
norms,

Births after Sterilization

2429. SHRI N. E, HORO: Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state:

(a) whether Government have not-
ed any case of births even after ster-
lization;

(b) it go, the number of evch cases,
State-wise, during last “iwo yehrs;
and

(c) the efforts of Government to
rectify the defect in sterlization?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRIA. K. M.
ISHAQUE): (a) Yes.

(b) One complaint of failure has
been received from the Himachal
Pradesh during the last two years.
However, the reported failure rate
based on the basis of gome studies is
0.15 per 100 person for male sterliza-
tion and in the range of 0.04 to 0.08
for female sterlization.

(c) The following steps have been
taken to reduce the Incidence of
failure after sterlization operation:

(i) Doctors are trained in the
correct procedures of sterli-
2ation.

(if) Research is going on to deve-
l1op a better procedure fox
sterlization, to have nil o
minimum failure.

(iii) The cases are being advised
to use Nirodh or some other
family oplanning method:
upto 3 months after mal
operations during which tim¢
pregnancy is likely to oecur





